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0.A. No,852/89 Dt. 28.6.1993.

Shri V.S.Masurkar for

the Respondents. .
| M.P. 468/93 is allowed.

Respondents No. 3 to 10 be served.
through deﬁartment. The necessary
copies be furnished within two
weeks. M.P. disposed of.

S.0. to 11.10.1993.
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Per Tribunal Dateds 11,1093

Parties present.
7 - For want of time 5.0, to
18,10,93 for orders on MP/CP,
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Dt. 18.10,1903

None for

5 Respondents by Shrithe applicant,

Masurkar.
S.0. to 1.11,93 for orders.
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